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Title: Shri Gurjeet Singh Aujla member representing Amritsar Parliamentary Constituency of Punjab took oath in Punjab signed the roll of Members
and took his Seat in the House.

HON. SPEAKER: Now the Secretary General to call the name of the hon. Member for taking oath or affirmation.
SECRETARY-GENERAL:
Shri Gurjeet Singh Aujla.

1. Shri Gurjeet Singh Aujla (Amritsar) - Oath - Punjabi

11.02 hours

RAL ANSWERS T N
HON. SPEAKER: Question No. 241 — Yogi Aditya Nath — not present.
Now the hon. Minister.
(Q. 241 and 246)
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SHRI PR. SUNDARAM: Madam, thank you for giving me this opportunity. It is important that the Government should consider the ecological impacts
while preparing plan of action for identification and exploration of oil fields in the country. Particularly for every project, the Government should come
forward to get the opinions of the local population besides studying environmental impacts. For example, there are huge objections against the gas
exploration projects in Neduvasal, Tamil Nadu as it would affect three districts and millions of local population. Further, in case of implementation of
this project, the total agricultural fields would be converted into desert.

In this regard, I would like to know from the hon. Minister whether the Government will come forward to close the projects, in case, if found, oil and
gas exploration will lead to ecological threats and also keeping in view the objection of the local population.

SHRI K.N. RAMACHANDRAN: Madam Speaker, we all associate ourselves with this question raised by Shri P.R. Sundaram. ...(Interruptions)
HON. SPEAKER: All right.

SHRI DHARMENDRA PRADHAN: Madam Speaker, this is a separate issue. I know that the hon. Members from Tamil Nadu are raising this issue very
passionately. I respect their sentiments. I would like to very politely assure and clarify that there is proper environmental impact analysis. Whichever
Government may have implemented this kind of a project, proper environmental assessment was there. There will be no desert like situation in



Neduvasal area of Tamil Nadu. Existing oil production is there in Tamil Nadu also. In this country, whether it is Assam or Gujarat and my friend Col.
Sonaram Chowdhury also just mentioned about an apprehension in Barmer, I would like to assure my friends through this House that there should
not be any confusion about this.

Madam Speaker, I would also like to share another information with the House that day after tomorrow I would be meeting the representatives of
that area along with Shri Pon Radhakrishnan. Hon. Members from Tamil Nadu may also attend that meeting. There is a misconception. In the
national interest we have to monetize all these hydrocarbons. I think, they also need petrol in their vehicles. We are importing 80 per cent of our
requirement. We have to be self-sufficient. Wherever we have resources there will be no environmental hazard in that area. I would like assure them
about this once again. I would like to invite them for the meeting scheduled to take place day after tomorrow. We 100 per cent respect the
sentiments of the local farmers. There will be no contradiction between development and agricultural farming.
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(Q. 242)

SHRIMATI R. VANARQJA: Respected Madam, the skyrocketing importing bill in crude oil is a cause of concern, and it has been increased year after
year despite our vision and action to increase our domestic production. While looking at the data, the crude oil production has, in fact, got reduced
while comparing it with the figure of year 2015-2016.

In his reply, the hon, Minister has said that 'the Government intends to reduce the import dependency on energy by 10 per cent by 2021-22;



and a report has been submitted in this regard suggesting five measures.'

I would like to know from the hon. Minister about the action taken by the Government in all five measures suggested by the said Committee
as on date. Thank you.

SHRI DHARMENDRA PRADHAN: Madam Speaker, we have to appreciate that India is at number three in terms of energy consumer in the world
today. The world expert agencies like IEA has predicted that by 2040, India will consume the amount of il equivalent to the amount of oil consumed
by the Europe. This is the future energy need of India.

I would very politely like to inform this august House that we have an ambition to have self-sufficiency in our production. In the previous Question, I
have informed this august House as to what steps we are taking to augment our production. In spite of our efforts, our requirement will be much
more. Today, we are depending on imports to fulfill our 80 per cent of the requirements. Our hon. Prime Minister has given a target that within next
five years, when this country will achieve 75 years of our Independence, we have to reduce this dependence by 10 per cent. Knowing that challenge,
we are preparing ourselves. As I mentioned earlier, we are doing it by augmenting our production; through efficient energy management depending
on renewable and alternative energy; through conservation and through bic-energy, we are focusing on that area.

I would like to inform this House that this Government is creating a new economy by synergizing the bio-energy segment through ethanol, bio diesel,
2G ethanol or bio-CNG, urban waste, agricultural waste or forest waste. We can capture the energy within biomasses. The Government is planning
to create energy self-sufficiency. But for a longer period, we have to depend on imports. Through our good bilateral relations with a changing geo
polity; with the emergence of India's market capacity and the decisive Government under the leadership of our hon. Prime Minister; we are achieving
that target also. This country will be assured with energy security for a longer period.

SHRIMATI R. VANAROJA: My second supplementary guestion is an important question. The Government is exploring a hydrocarbon project in
Neduvasal of Pudukkottai district. The people of this district have been agitating over this.

Therefore, I would like to know from the hon. Minister about the steps taken by the Government to allay the fear of the people including the farmers
of this district in Tamil Nadu.

SHRI DHARMENDRA PRADHAN: Madam, I have already informed this House on that particular issue. Again, I am emphasizing that there will be no
contradiction or confusion and this Government is very much committed towards the welfare of the people. At one point in time, all of you have been
suggesting to augment the production. In various parts of the country including Tamil Nadu, the production is going on. There is no conflict between
oil and gas production and farming. I am respecting the sentiments of the local farming community. I would like to inform the whole State through
my friends that there will be no communication gap. Tomorrow, you all should come and have a long discussion on the matter of fact. The
Government is going to clarify everything. We will take care of their concerns.
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SHRIMATI NIRMALA SITHARAMAN: Madam Speaker, since the new Government has taken over in the United States of America, through the
Ministry of External Affairs, we have kept constant engagement with the newly elected representatives. There has also been a Congressional team
which came to India with whom we have engaged. The NASSCOM is also working together with the Commerce Ministry and the Ministry of External
Affairs.

Very recently, the Foreign Secretary and the Commerce Secretary have gone to the United States and engaged with all the interlocutors and
the officials by which time the nominated USTR and the Commerce Secretary were in the process of settling in their assignments. So, there has been
a continuous engagement with the US new Administration to voice the concern of Indian industry, particularly of the IT sector, and also the others
who have invested, just in case any change in the policy of the USA regarding the visa or even the minimum salary requirements as has been
debated in the Press, has been taken up by the new Government. But I am glad to say that as regards the H1B visa for the year 2018, the US
Government has already notified their position and there is not any significant change from the existing regime. So, the fear that all of us were
seeing through the media here about the H1B visa has, at least for the year 2018, not proven correct.

Also, the US Administration has very clearly said that they shall be dealing with illegal immigration and the H1B visa related matter will be nuanced,
but the priority at the moment seems to deal with the illegal immigration.

off off¥e1 3mouT | el kg Sit, aelt Jidl adeen Sit o ang.dt. & @l df we e &) 9 meretia aid} Sht 3 w1 Sieren aisar & s sl amE.d. gitseerer, Sit
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M1 ADIR Fol AL, Qivorore & @iy 9 v oftfer amerr 2 8, e & anu) sireten arsr g
SHRIMATI NIRMALA SITHARAMAN: I presume that the question, "siea 2ieeorz a=n ofifer amerr 38 &', is in the context of the US.

As I said, we are engaging with the ASSOCHAM and the groups which are dealing with IT industry and, also with the inputs from the industry,
engaging with the US Administration. At the moment, it is more working with the US Administration to make sure that there is no significant policy
change in the approach and to make sure that the interests and the concems of the industry are voiced to the new US Administration.

SHRI PRALHAD JOSHI: Madam, I thank you.

The Commerce Ministry and the Ministry of External Affairs are working on the various issues, and already the hon. Minister has explained the
status. But in a report, the US has raised a concern over the India's export subsidy programmes and the import restricting measures. The 2000
Trade Policy Report specifically states that the United States will continue to seek to engage India bilaterally to commit to phase out its export
subsidy programmes to the extent that they benefit the textile and apparel sector.

Further, India is among the target countries in the new investigation launched by the US International Trade Commission to look into whether India's
policies prevent the US companies from servicing the clients in India and selling the digital products to India. It is a good thing that India's export to



US stood at $ 40.3 billion in 2015-16 and that is 15.3 per cent of Indian total exports. The US ranks number one among the India's export
destinations. In the current fiscal, that is, April to December, India's export to US stood at $ 31.5 billion. In this context, my question to the hon.
Minister is whether it is correct in the line with the US trade representative's Annual Trade Policy agenda, it will become more difficult for India to
negotiate agreement with the US. In this regard, what are the specific steps taken by the Government at diplomatic levels to negotiate it in India's
favour?

SHRIMATI NIRMALA SITHARAMAN: Madam, actually with the US authorities, as regards our trade and trade prospects and also for the various
concerns which the US makes regarding the kind of protectionism, or anything that they would call, as restricting the entry of American goods into
India or similarly our concerns, there are institutionalized mechanisms through which we engage. This engagement, if anything, has been very active
under the leadership of the Prime Minister himself, who from the year 2015, has led the Strategic Commercial Dialogue in which the Ministry of
External Affairs with the Minister herself, Shrimati Sushma Swaraj, leading the dialogue and the commercial side being led by the Commerce Minister
has been actively engaging. Therefore, both in 2015 and in 2016, the Strategic Commercial Dialogue and also the trade policy forum body, with
which the Commerce and the US trade representatives are continuously engaged, are looking into the details.

The hon. Member probably packed a few more things in his Question regarding the out-of-cycle review. He did not name it so, but when he
said about the review, I understand that the out-of-cycle review is what is being referred to here. First of all, it has got to be recognized that we are
not part of the out-of-cycle review of 2016 whereas it was so in 2015.

However, India does not recognize the United State's authority to put India under any kind of watch-list because no unilateral monitoring or
policing of another country's policies is acceptable to India. I know that the United States does this for about 73 countries and India may be one of
them, but we do not recognize any other country's authority to monitor our policy and we shall keep engaging with them.

oftareft arftfem ena: Sae dtsw vagarelt anft sary alforyea fiiforees of Bear 3 goman &, u3 a,wer.0.3 are YR¥e am6r B arg an dell of a2 s Jun & s asi uz S s
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oie? sy e st geny fiforees o ot 2w ave & that we are taking up the things with the US Government.
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SHRIMATI NIRMALA SITHARAMAN : Madam, I understand the sentiment of the Member raising this issue, but it pertains -- if I am not mistaken --
to the attacks on Indians who are abroad, which is not core to my Question. So, I may not be authorized to answer the same,

HON. SPEAKER: Yes, thank you.

(Q. 244)

SHRI MD. BADARUDDOZA KHAN: Hon. Speaker, Madam, I have gone through the answer given by the hon. Minister. So far as I know, the university
education is a specialized education where recruitment of teaching staff should be a continuous process on regular basis, but it is not done. On the
other hand, UGC gave permission to the Universities to appoint ad fioc or guest or part-time teachers, but who are these part-time teachers? Most of
them who are not getting any other jobs are the part-time teachers, and they are in the job for many years.

Now, in this situation, our HRD Minister and UGC are advocating for quality education in these institutions. Is it possible? I think that there is a
conspiracy to give a free-hand to the private players.

HON. SPEAKER: Please ask your Supplementary.
SHRI MD. BADARUDDOZA KHAN: Madam, my question is this. Does the Government have any intention to fully privatize higher education?

SHRI PRAKASH JAVADEKAR : I will deal with the privatization aspect afterwards, but the main issue is vacancies. Yes, vacancies in Universities are
a serious issue and there are many reasons for it. But let me tell you that in the Central Universities, which are 41 in number, there are 20 per cent
vacancies.

As you said, part-time employment is not our policy. Our policy is permanent employment. Therefore, in the Delhi University case, where there
were more than 9,000 ad hoc posts we have made it compulsory and there was a court case also. Now, the solution is that within one year, all these
temporary posts will be filled by regular recruitment process and not temporary, and even those who are appointed part-time or temporary / ad hoc
posts are paid regular salary of the Assistant Professor So, there is no discrimination and we want to fill up these posts and we have taken many
measures to fill all these vacancies.

SHRI MD. BADARUDDOZA KHAN: Madam, I know, the hon. Education Minister has given a direction to fill up all the vacancies within one year. I am

thankful for this. Now, I am asking a separate question. In the answer to the Unstarred Question given in this House on 215t December; 2015, it is
seen that teacher-student ratio in 11 Central Universities is 1:5 only. Some Universities have only 1:3 teacher-student ratio. This ratio is calculated
according to the sanctioned strength of the teachers and the students' enrolment. So far as I know, the best Universities of Asia have the ratio of
1:13 and the same ratio in the best University in any European Country is 1:7. Now, 25 such Central Universities, out of 41 universities, have a ratio
of 1:10 only or less. These 25 Universities have vacancies of around 2,000 teachers. My question is, on what basis such number of posts have been
sanctioned by UGC?



SHRI PRAKASH JAVADEKAR: It is a good question but there is a legacy issue where posts were sanctioned. But let me tell you, more teachers at
some places is a good thing. There are specific courses where there are less number of students and so, we have that ratio. Otherwise, generally, in
all Central Universities, in Science, Arts, Commerce and Masters Degrees and PHDs, we have the teacher-student ratio as prescribed and as is
accepted world over.

SHRI V. ELUMALALI : Respected Madam, the pupil-teacher ratio in the country has been brought down from 34 in 2009 to 24 in 2015-16. The quality
of education can be improved only if the ratio is reduced. The main cause for this huge gap in ratio between pupils and teachers is because of
vacancies in schools and universities. Even, in less developed countries, the ratio is far below. Therefore, I would like to know from the hon. Minister
the steps proposed to be taken up by the Government to improve the pupil-teacher ratio by filling up the vacancies of teachers and also by providing
facilities in Central Universities.

SHRI PRAKASH JAVADEKAR: It is a very important question. Let me assure you that it is a continuous process and now we are monitoring very
strictly. As I told you, as far as the Delhi University is concerned, now we have solved the question which was pending for ten years and we are
tracking it every month. The new recruitment is on and all the posts of ad hocteachers in permanent posts will be completely filled in one year's
time. We are following the same procedure with all. We have created a special mechanism by which we are monitoring recruitments and now we are
mandating that all vacancies should be notified and every fifteen days, that will be reviewed by Universities and that will be available on the UGC
website also.

SHRI K.C. VENUGOPAL: The situation in higher education is a little bit alarming. I am not exaggerating the figures. The incidents which have been
reported in some of the colleges are a cause of concern to us. The Muthukrishnan issue in Delhi University is one issue and we discussed Rohit
Vemula's case. One of the reasons is the absence of the teaching staff. The hon. Minister told that around 18 per cent vacancies are there. I can
show you, Madam Speaker, the percentage of the vacancies in Delhi University is 62.19. The percentage of vacancies in JNU is 30.78; in Tamil Nadu
University, it is 62 per cent and in Karnataka, it is 68 per cent.

SHRI BHARTRUHARI MAHTAB: In Odisha University, it is 90 per cent.

SHRI K.C. VENUGOPAL: Yes, in Odisha University, it is 90 per cent. The students are agitating because they have no teachers to teach. This is one
of the reasons for the situation in the higher education sector. I would like to know whether the Government is concerned about that and whether
the Government is going to deal with that situation. We want peace in higher education.

Now-a-days, reports are coming that the situation in higher education is not so good. I would like to know whether any strong, specific actions are
being taken by the Government to deal with this situation.

SHRI PRAKASH JAVADEKAR: As far as teachers' vacancies are concerned, as I said, we are making it a dynamic platform where all vacancies will be
exhibited on our website. However, there are locational problems; there are subject-knowledge problems; and there is the issue of attitude.
Whenever I go to any university, I always entertain a dialogue with the students and I ask them: "Who wants to be a teacher? Who wants to be a
professor?" If nobody wants to be a professor, then there will be no teachers. Therefore, this is very important. We are doing everything to fill up the
vacancies. I am very sure that I can report to you about the progress in days to come. ...(Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: Please enlighten us about the concrete steps that you are taking. ...(Interruptions)

SHRI PRAKASH JAVADEKAR: The steps taken by MHRD are, firstly, the age of superannuation of teachers has been increased to 65 years. That is a
big step. Secondly, retired teachers who are experienced — now, there is a good health indicator all over — can be reemployed on contract basis up
to the age of 70 years. These two provisions have really made ...(Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: What about recruitment of new teachers? ...(Interruptions)
HON. SPEAKER: No cross questioning like this.
...(Interruptions)

SHRI PRAKASH JAVADEKAR: That is what I am coming to. We have instructed all universities to continuously open the process of vacancy filling and
they should notify the same. It is a dynamic process. It is a walk-in interview for Professors. What we are doing is that we are making special efforts
with M.Phil and Ph.D students so that they could also become good teachers. We are motivating them and, at the same time, those who want to
apply or those who are applying are interviewed and are recruited. ...(Interruptions)

HON. SPEAKER: Mr. Minister, this is not the way. amuws 3713 81 srn 8 weiter dfde,
(Interryptions)

SHRI JYOTIRADITYA M. SCINDIA: Health and education are everything in this country, but there are no doctors and teachers. This is a very
important issue. ...( Interruptions)

HON. SPEAKER: This is not the way and this will not do. There should be no cross questioning.
...(Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: This is a very serious issue.

HON. SPEAKER: I know, but I have not allowed you.

...(Interruptions)
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SHRI JYOTIRADITYA M. SCINDIA: Madam, this is a very serious issue. There are no teachers and doctors. What is the plan of the Government?
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(Q.245)

PROF. RICHARD HAY: Hon. Speaker, first of all, I compliment the hon. Minister for vigorously promoting MSMEs in the country. My supplementary is
that as MSMEs are a big source of wealth creation and a big support to the progress of women, SC, ST, OBC and minorities entrepreneurs and since
MSMEs fan a culture of innovation technologies and generate more employment in the country, would the Defence Ministry's procurement from
MSMEs be increased from 20 per cent to 50 per cent over a period of time to cater with the hon. Prime Minister's prestigious 'Make in India' initiative
so that more employment could be generated?
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PROF. RICHARD HAY: Hon. Speaker, as a practice in Europe, US and all, the public procurements for MSMEs are always on the increase. I hope, our
country would also follow suit.

My second supplementary is this. Is there a single window system in place for the MSMEs and whether the entry barriers have been removed to
facilitate the growth of MSMEs in the country?
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#TaTotler arerTel & 3y oY At yser & g & Prof. Richard Hay, y our two questions are over. That is okay.
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12.01 hours
PAPERS LAID ON THE TABLE

HON. SPEAKER: Now, papers to be laid on the Table.



